. FORMA (8
" PUBLIC ANNOUNCEMENT
B e oo oo oo rereon s o 2018
. . ¢ ’ . » ), L
e RELEVANT PARTICULARS

Name of carporate debtor SHRI SHYAL! MADHAY POLYBAGS PRIVATE LIMITED

Date of incorparation of corporate debtor 16 06 2014 .

Authority under which corporate debtor 1§ Regrstrar of Companies, Rajasthan, Jarpus
mcorporated / reqistered
Corporate Identity No. ! Limited bability U25209RJ2014PTCO45758

identificabon No. of corporate debtor
S [address of the registered office and prinapal | 104, BUILDING NO.1, LANDMARK TREASURE TO'WN,

office (if any) of corporate debtor BADGAON, UDAIPUR, RAJASTHAN - 313001
& | Insolvency commencement date in respect of [30:082019

o] o] =e

{a

corparate debtor

7 |Estimated date of dosure of insolvency 26/02/2020 (180 days from 30/08/2019)
resolution process

8 | Name and registration number of the ARVIND KAUSHIX
insoivency professional acting as interim IBBVIPA-001/1P-P00291/2017-18/10335
resolution professional

S |Address and e-mail of the interim resolution | P4, TILAK MARG, C-SCHEME, JAIPUR-302005
professional, as registered with the Board Email: @73588@gmail.com

10| Address and e-mail to be used for P4, TILAK MARG, C-SCHEME, JAIPUR-302005
comespondence with the interim resolution  |Email: @73588@gmatl.com
professional

11{Last date for submission of daims 13/09/2019

12| Classes of aeditors, if any, under dause (b) of |Not applicable as per information available with IRP

sub-section (6A) of section 21, ascertained by
the interim resolution professional

13|Names of Insolvency Professionals identified tof Not applicable
aa as Authonised Representative of creditors in
a class (Three names for each dass)

14/{2) Relevant Forms and Weblink https //iobi.gov.inhome/downloads
{b) Details of authorized representatives Physical Address: As at No.10 above.
are available at:

Notice is hereby given that the National Company Law Tribunal, Jaipur Bench has ordered
the commencement of a corporate insolvency resolution process of the SHRI SHYAM
MADHAV POLYBAGS PRIVATE LIMITED on 30/08/2019.
The aeditors of SHRI SHYAM MADHAV POLYBAGS PRIVATE LIMITED, are hereby called
upon to submit their claims with proof on or before13/09/2019 to the interim resolution
professional atthe address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofin person, by post or by electronic means. _
A financial creditor belonging to a class,as listed against the entry No. 12, shall indicate its
cheice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authodsed representative of the class in Form CA-Not
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ARVIND KAUSHIK

Interim Resolution Professional

1/IPA-001/IP-P00291/2017-18/10535

IBB.I. Regd No.
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2017-18/10535

Date :02/09/2019
Place: Jaipur
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